
HIGH COURT OF JAMIVIU & KASHMIR AND LADAKH AT JAMMU 
(Exercising powers of Bar Council uuder Seciiou 58 of the Advocates Act, l9Gl) 

* * * 

Subject: Transfer of Advocate License of Ms. Namcezia Amin, 
Advocate. 

NOTIFICATION 

No. 0 3 tf2t~J,i!RGILP 

In pursuance of Bar Counci l of India Reso lution No.l-F/20 18 

(Transfer) dated 22.08 .2018, Ms. Nameezia Am in, Advocate D/0 

Sb. Noorul Amin Wani RIO Jehlum Group, Padgampora Awanlipora, Pulwama, 

Jnmmu & Kashmir-1 92122, upon transfer of her enrolment from Bar Council of 

Delhi is brought on the roll of Jammu and Kashmir Bar Council. 

lly Order. 
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(Mohamm. d Yasin cigh) 
Registrar (Admn,)~ 

]/ 

No: c;)_Lf - J / - RGILP Dated: ()2- ·-0J 202] 

Copy forwa1·ded to the:-
1. Principal District & Sessions Judge, Pulwama. 
2. Secretary Bar Council of India, New Delhi for information and necessary 

3. 

4. 
5. 

~ 
-7. 

8. 

action. 
Manager Govt. Press, Jammu for publication in the nex t issue of 
Government Gazettee. 
President, J&K High Court Bar Association, Srinagar. 
President, District Bar Association, Pulwama. 
CPC e-Courts High Court of J&K and Ladakh, Jammu for uploading on 
the official website . 
lncharge Chief Librarian, High Court Wing Jammu/Srinagar for 
information and also keeping record of the same. 
Ms. Namcezia Amin, Advocate D/0 Sh. Nooru l Amin Wani RJO 
JchJum Group, Padgampora Awantipora, Pulwama, Jammu & Knshmir-
192122. 


